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,Setting u o ishing arour at 
Seendakara and ihina 

1. S R . S.  .A ARA A-
AN ill the Minister o A R -
R e leased to state 

(a) whether entral overn ent 
have any roosal to hel t.e ov-
ern ent o ,erala to set u ishing 
harour at Neendakara and ihin-
a  

() w..eter the State overn ent 
has su itted ay roosal in this 
regard and 

() i so, the details thereo 

 MNS R  A R -
-n R AND R RA R NS R -

N AND RR A N AND  
S PP S (RA BlR NDRA 
SN ) (a) es Sir the roo-
sals are under na t on  

() es Sir. 

() Neendakara isheries arour 
his roosal is esti ated to cost 
Rs. 41.3 lakhs co rising Rs. 30 
lakhs on harour and Rs. 4.3 
lakhs on shore estalish ent. t i 

designed to rovide acilities or 1480 
echanised ishing  vessels. he 
alin  co onents o the harour are 
inner reakwater, whar, shore acili-
ties and dredging. 

ihina isheries arour 
his roect is esti ated to cost  Rs. 
3 .1 lakhs in Stage , co rising 
Rs. 00 lakhs on ishing harour, Rs. 
4.1 lakhs on shore estalish ent 
an. an esti ated ilnvestent o  Rs. 
10 lakhs on iShing vessels. t is 
designed r dee drought ishing 
vessels. t consists ainly o reak-
water, uay, sli-way, dredging and 
ahore aoilities. 

Poulati n growth in cities 

13. S R S N S  M AN 
D   ill the Minister o R S 
AND n SN e leased to state 

(a) hether ur8ll congestion  has 
assu ed serious roortions and sev-
eral cities hae  crossed saturation 
oint and sanitation and drinking 
water su ly have o d serious 
roles in the cities and 

() i so, what easures overn-
ent roose to take to check un-
controlled and unlanned etrooli-
tan growth 

 MNS R  PAR AM N-
AR A ARS AND Rs AND 
SN (S R B S MA NAR-

AN SN ) (a) Most  cities are 
ecoing congested due to inadeuate 
housing, sanitation and water su ly. 

() A  celltrally sonsored sche e 
has n introduced or the integrat-
ed develo ent o 31 s all and 
ediwn towns in the country, to re-
d e the rate o igration to et-
roolitan and large cities.  Besides, 
roects are in rogress in a lu er 
o etroolitan cities, r rolSlon 
o various acilities in the sectors o 

9 n , slu i rove entu-gra-
daton, sewerage, water su ly ed 
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traic i rove ent with the assis-
tance o orld Bank and other in-
ternational agencies in so e o these 
cities. Action is also eing taken to 
diserse various activities away ro 
the central areas o the cities. 
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Diversion o orted dile il y 
anasati ndustry 

1. DR. A. . A M 

PR . A  MAR M A 

ill the Minister  o r S PP -
e leased to state 

(a) whether it is a tact that the 
anasati ndustry sihones the i-
orted adile oils given to it or the 
anuacture o anasati ee at 
concessional rates S as to roduce the 
ghee at reasonale rice, ut .the sa e 
is eing used or adulteration into the 
ustard oil, used y halwais ind ven-  
dors, akeries 

() whether the i orted oil ,sol 
through ration shos is  inding its, 
way into the lack arket as it is nl. t 
oular with the general ulic 

(c) whether its sale is roosed to 
e restricted like that o the ont o d 

cloth and 

(d) it so, what stes are envisaged 
y the overn ent to cleanse the Ad-
inistration and i le ent its oll-
iei 




